
) The inor ation is ein col
lected and ill e laced on the Tale 
o the House.

(h)  The  susects  are  interned. 
Those ound to e innocent are re
leased and sent to rehailitation sites.

*No us land* In Ah ednaar

. Shri Anantrao Pat  W1  the
Minister o  Deence e leased  to 
state

(a) hether it is a act that a is 
stretch o land has een ket as No 
Mans Land* eteen  Ah ednaar 
Canton ent and Ah ednaar  City 
Municiality

() i so, the reasons thereor and

(c) the action taken y  oern
ent on the a lications  endin 
ith the Canton ent authorities or 
the sale o land to the arious social, 
educational and cultural institutions

The  Minister  o  Deence  (Shri 
Saran Sinh) (a) No, Sir. An area 
o  9. acres as ecised ro 
Ah ednaar Canton ent liits in 
9S and included ithin the Ah ed
naar Municial liits.

() Docs not arise.

(c) 1. acres o land ro the 
area in uestion hae een sold to 
the  Ah ednaar  Collee  hile 
reuests ro three social, cultural 
and educational institution*, na ely 
Hind Se a Mandal, Shri Bhujan Shik 
shan Sanh and President Ah ed
naar Education Society or lease o 
land are under consideration.

Pi e—r in Mk

C. Shri Shia Chandra Du Will the 
Minister o Inor ation and Broad 
MttH e leased to state

(a)  the lrat ten  o ners at tc* 
Pres— ayin the larest nuaocer ok 

( eeklies  and  anttilisrt 
under Mr control

6   Written Anser*

()   the irst ten  o ners at th* 
resses hain the hihest inco e oat 
o the Press usiness end

(e)   the ten hihest inco e earners, 
the resectie ercentaes o inco e 
out o adertise ent and out o sale

The Minister o Inor ation and 
Broadcastin (Shri K. K. Shah) (a)
The irst ten o ners o resses (cot 
on o nershi nesaers) hain 
the larest nu er o dailies, eeklies, 
onthlies etc. are

(1) E ress Nesaers.
() Bennett Cole an  Co. Ltd.

() Thanthi Trust  Allied Pu
lications.

() Hindustan Ti es 8c Allied 
Pulications.

() A rit Baar Patrika.

(6) Ra  oal  Mahesh ari Se 
others.

(7) Saurashtra Trust.

(8) Anand Baar Patrika.

(9) Indian National nress.

(10) Shri  arakcsari  Prakashan 
Ltd.

()   and (c). Ministry o Inor a
tion and Broadcastin hae nr inor
ation on the suject.

Ato Bo

. Shri Shia Chandra Jha Will the 
Pri e Minister e leased  to state 
the a ount needed  or the anu
acture o one nuclear o

The Pri e Minister and Minister o 
Atoic  Enery  (Shri atl Indira 
andhi) It ould e unrealistic to
atte t to esti ate the cost o ro
ducin one rototye nuclear o , 
as the entire deelo ent e enditure 
thereon, hich ould e etre ely 
hih, ould hae to e deited to it.

e taa Fihter Plane* or Pakistan

S. Shri He Ba
Shri Balraj Madok
Shri AIM Whar Vajayee 
Shri Sharia Naa«
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hct BrJ B h  Lai
BM N. S. Bhun
Shri Shri oal Baoo 
Shri ati TtHua ui Sinha 
S l D. C. Shar a
Shri Hakua Chand Kaeh ai 
hri Baa Since Ayar al
Shri S ell
Shri B. D. B« r
Shri P. Firth rthy

Will the Minister o Eternal Aaira 
e leased to state

(a) hether oern ent are aare 
that siteen F Suersonic Fihter 
Planes o Iranian Air Force ar« at 
resent in Pakistan

() i so, hether these are in lieu 
o the lO F86 ihter lanes that Iran 
ae to Pakistan or oerhaulin and 
hich had to e transerred to Iran, 
ater a lot o ressure as ut  y 
India on the countries that ae these 
lanes to Iran

lc) hether oern ent are alert 
and iilant  aout this collusion o 
to e CENTO countries ith Pakistan 
and

(d)  the stes taken y oern ent 
to oil this roin enace  coin 
iro Pakistan ith the actie hel 
and cooeration o Iran

The Minister o Eternal Aairs 
(Shri M. C. Chala)  (a) and ().
Accordin to our inor ation, iteen 
F and to C10 aircrat o the 
Iranian Air Force had roceeded to 
Pakistan  or  takin  art  in  the 
National Day Celerations on rd 
March, 1967.  These aircrat ent 
ack to Iran in the onth o Aril. 
These lanes ere in addition to the 
F86 Fihter Planes hich had one 
earlier ro Iran to Pakistan, and 
ere later stated to hae one ack 
to Iran.

(c) and (d). The oern ent are 
constantly alert and iilant aout. 
Pakistans atte t to rocure ars 
ro so e Cento countries. Wheneer 
necessary and e edient, the atter 
Is taken u throuh dilo atic chan

nels ith the oern ents concerned. 
The oern ent o India are ully 
alie to the situation created y Pakis
tani ars uildu and are takin 
a roriate  stes or saeuardin 
their security.

The ntold story*  y . ounJ 
Kanl

9* Shri Moha ad Is ail
Shri Bhaaan Das
Shri B. K. Modak
Shri Sidheah ar Praaad
Shri Chinta anl Panlrahl
Shtl Hnka Chand Kach al 
Shri Baa Sinh Ayar al
Shri Madhu Li aye
Dr. Ba Maaohar Lola la
Shri eore Fernandes
Shri C. Daaa
Shri Molahn Praaad
Shri BaM Bay
Shri aaeah hosh
Shri tJ anat
Shri Ba Kishan nta
Shri S. Saakar
Shri Vasadean Nair
Shri Jaannath Bao Joshl
Shri S ell
Shri S. M. Banerjee
Shri Ba Seak Tadar
Shri M. K. Krishna
Shri ati Tarkeah ari Sinha 
Shri Maharaj Sinh Bharati

Will the Minister o Deence  e 
leased to state

(a) the roress ade y the o
ern ent in inestiatin  into  the 
stateents ade y Lt. eneral Kaul 
in his ook The ntold Story

() hen the  inestiations  are 
likely to e oer and

(c) hether ot, roose to lay a 
coy o the reort on the outco e o 
the inestiations on the Tale o the 
House

The  Minister o  Deence  (Shri 
S aran  Sinh) (a) to (cl.  The
eaination o the ook is nearin 
co letion and I shall a rise the 
House o the result as soon as o
ern ents decision is readied on the 
result o such eaination.




